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2.02 P.M. Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

1. 2.03 P.M. The Chair stated that all the Government Departments had
already been directed to submit the replies to Starred
Questions at least one day before the commencement of the
sitting for which the Questions have been listed in the
Business.
Hon’ble Speaker expressed concern that most of the replies to
the Questions listed for the day pertaining to the Minister of
Social Welfare and Delhi Jal Board had not been received so
far.  The Chair directed the Departments concerned to submit
the reply of Questions well in time and stated that the officers
concerned should strictly look into the matter to ensure that
the replies should reach within stipulated time.
The House agreed to the Chair’s statement that the officers
responsible for the inordinate delay in supply of replies to the
questions should be brought before the House Committee.
The matter stands referred to the Committee on Privileges.

2. 2.13 P.M. Sh. Om Prakash Sharma, Hon’ble Member sought to know
about the fate of the Notice of Adjournment Motion given by
him under Rule-59.
The Chair gave the ruling that he was not allowing the motion
because according to   Rule-60 of Rules of Procedure and
Conduct of Business, the Speaker’s consent was necessary for
moving the motion; and under Rule-61(3) the matter should be
restricted to a specific matter of recent occurrence.
Not satisfied with the ruling, Sh. Om Prakash Sharma stood up
and started exchanging arguments with the Chair.

3. 2.27 P.M. Question Hour: Starred questions no. 61 to 67 were asked
and replied to. Replies to starred questions no. 68 to 80 and to
un-starred questions no. 35 to 54 were placed on the table.

4. 3.16 P.M. Calling Attention Motions (Rule-54) :
(i) Sh. Ajesh Yadav, Hon’ble Member called the attention of the
House regarding incident of fire in his constituency in which 05
people of a family living in a jhuggi died.
Sh. Manish Sisodia, Hon’ble Dy. Chief Minister made a brief
statement on the issue raised by Sh. Ajesh Yadav and stated
that the Government has formulated a policy for making Delhi
slum free and it has been forwarded to the Government of India



for approval and Delhi Government intended to prepare a
comprehensive plan for the said purpose which could be
adopted all over India.

5. 3.21 P.M. (ii). Sh. Jagdish Pradhan, Hon’ble Member called the attention
of the House regarding increasing pollution in Delhi.
Sh. Imran Hussain, Minister of Food and Supplies &
Environment made a brief statement on the issue raised by
Sh. Jagdish Pradhan and stated that the Government was
committed to curb the problem of Pollution in Delhi and
appropriate steps were being taken in this regard.
Sh. Gopal Rai, Minister of Transport also made a brief
statement on the aforesaid issue and stated that the 22nd day
of every month would be observed as Car Free Day in Delhi to
check the problem of Pollution and to motivate the people for
using Public Transport.

6. 3.51 P.M. (iii). Sh. Vijender Gupta, Hon’ble Leader of Opposition
called the attention of the House regarding alleged shortage
and mismanagement of night shelters in Delhi.

7. 3.58 P.M. Ms. Alka Lamba objected to the statement of Sh. Vijender
Gupta during his speech and stated that the Leader of
Opposition was misleading the House.
The House witnessed uproarious scenes.
Sh. Manish Sisodia, Hon’ble Dy. Chief Minister stated that
the management of 27 Night Shelters was handed over to
private security agencies by the Central Government during
President’s Rule in Delhi which had caused the
mismanagement.
Members of BJP objected to the statement of Dy. Chief
Minister.
Some Members of AAP also stood up and objected to the
Opposition Members’ remarks.
Verbal exchange ensued between Members of Ruling Party &
Opposition Party.
The House again witnessed uproarious scenes.
At this point Sh. Om Prakash Sharma used derogatory words
against Ms. Alka Lamba.
The Chair immediately expressed displeasure over Sh. Om
Prakash Sharma’s remarks and asked him to withdraw for the
day and also not to attend the session for the next working
day.
Expressing shock at the turn of events, Hon’ble Speaker
repeated the following words spoken by Shri Om Parkash
Sharma against Ms. Alka Lamba: “raat bhar ghumne wali.”



He was ashamed of this kind of behavior, Hon’ble Speaker
added.
Members of AAP strongly objected to Sh. Om Prakash Sharma’s
remarks and they requested the Chair to remove him from the
service of the House.
Many Members charged into the well of the House and
demanded apology from the erring member and his suspension
for remaining part of the Session.
The Chair asked Shri Vijender Gupta, Leader of Opposition to
send out Shri Om Parkash Sharma for five minutes after which
Shri Om Parkash Sharma left the House.
Exchange of arguments between Ruling Party and Opposition
Party continued with the Ruling Party Members’ demanding
apology from Sh. Om Prakash Sharma and the Leader of
Opposition and action against Sh. Om Prakash Sharma.
Pandemonium continued in the House.

8. 4.42 P.M. The Chair adjourned the House till 5:00 P.M. due to
continuous disturbance in the proceedings.

9. 5.06 P.M. House reassembled.
Hon’ble Speaker in- Chair.

10. 5.07 P.M. Pandemonium in the House continued.
Women members came and sat in the well of the House
protesting against Shri Om Prakash Sharma’s behavior and
demanding action against him.
Other Members of the Ruling Party also supported the women
members and demanded that the erring Member as well as the
Leader of Opposition should tender apology for the incident.

11. 5.19 P.M. The Chair adjourned the House for 15 minutes due to
continuous disturbance in the proceedings.

12. 5.38 P.M. House reassembled.
Hon’ble Speaker in- Chair.

13. 5.39 P.M. All the women Members of Ruling Party again came in the well
of the House and sat on the floor.
They again requested the Chair to suspend Sh. Om Prakash
Sharma.
The Members of Ruling party raised slogans against
Opposition.
Uproar in the House.
The Members of BJP walked out of the House.

14. 5.43 P.M. The Chair adjourned the House upto 2.00 PM on Thursday,
26 November 2015 due to continuous disturbance in the
proceedings
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